REVI SED
| TEM NO. 48 COURT NO. 2 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).12574/2013

(From the judgenent and order dated 21/11/2012 in WP No.2033/1990 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD, BENCH AT LUCKNOW

MOONA & ORS. Petitioner(s)
VERSUS
DEPUTY DI RECTOR CONSCLI DATION, U. P. & ORS. Respondent ( s)

(Wth appln(s) for exenption fromfiling O T. and prayer for interim
relief)

Date: 12/04/2013 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE P. SATHASI VAM

HON BLE MR JUSTICE MY. EQBAL

HON BLE MR. JUSTI CE ARJAN KUMAR SI KR

For Petitioner(s) M L. Varma, Sr. Adv.
Sur esh Si ngh, Adv.
Sant osh Kunmar Si ngh, Adv.
Ruchi Kohl i, Adv.

FSSS

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Exenption fromfiling OT is all owed.

I ssue noti ce.

Both parties are directed to maintain status quo prevailing
as on date.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master
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